SCHEDULE II
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS
OF
SARSWATI SALES PRIVATE LIMITED

1. Name Of Corporate Debtor Sarswati Sales Private Limited
2 Date Of Incorporation Of Corporate 29/10/2008
Debtor
3. Authority Under Which Corporate RoC-Kolkata
Debtor Is Incorporated/
Registered
4. Corporate Identity Number Of U51909WB2008PTC130190

Corporate Debtor

& Address Of The Registered Office And | 6G, Elgin Road, Kolkata — 700020
Principal Office (If Any) Of Corporate

Debtor
6. | Date Of Closure Of Insolvency 07/11/2019 (Order of Hon’ble NCLT,
Resolution Process Kolkata Bench)

£ Liquidation Commencement Date Of 07/11/2019
Corporate Debtor
2 Name, Address, Email Address, Name : Mr Shashi Agarwal
Telephone Number And The

Registration Number Of The
Liquidator (Opp.: Udayan Club),

21N, Block-A, New Alipore,
Kolkata - 700053

Email Registered with IBBI:
shashiagg@rediffmail.com

Email for Communication & Receipt of
Claim:

sars6750@rediffmail.com

Tel. No.: 033-40723038

Mobile: 9339216750

Registration No.:

IBBI/IPA-001/1P-PO0470/2017-
18/10813

Subarna Appartment,

el Last Date For Submission Of Claims 07/12/2019

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of Sarswati Sales Private Limited on
Q7/11/2019.

The stakeholders of Sarswati Sales Private Limited are hereby called upon to submit a
proof of their claims, on or before 07/12/2019, to the liquidator at the address mentioned
against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract pgnalties.

Date: 09.11.2019
Place: Kolkata

Insolvency Professional, Registration No.:
IBBI/IPA-001/1P-P00470/2017-18/10813
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